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Allocations for Hilly and Backward 
Areas in Fifth Plan

378. SHRI DURGA CHAND: Will
the Minister of PLANNING be pleas­
ed to state:

(a) whether it is proposed to ear­
mark adequate allocations for the 
hilly and backward areas in the 
revised Fifth Five Year Plan; and

(b) if so, allocation being made for 
Himachal Pradesh year-wise in the 
revised Plan, and the demand made 
by the State Government in this 
regard?

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a)

Adequate allocations have been ear­
marked for the hilly areas in the 
Fifth Five Year Plan. Regarding 
backward areas, investment subsidy
and concessional finance are made
available to  the areas declared indus­
trially backward.

(b) The allocations for the hilly 
areas cover cases where part of a 
State is hilly. In the case of Hima­
chal, the entire State is a Hilly State. 
The allocations are, therefore, made 
to the State as a whole keeping in
view its special problems and the
need for its accelerated development. 
The proposal of the Government of 
Himachal Pradesh in respect of the 
Annual Plans since the commence­
ment of the Fifth Plan, and the ap­
proved outlays are indicated in the 
following table:

(Rs. crores)

Proposals Outlays 
of State approved 
Gcvt.

1974-75 • • • 32-40 30-66

1975-76 . • • 37-40 32.58

*976-77 • • 53-90 37- 84

1977-78 . • • 65-04 56-35

Formation of a National Power Grid

379. SHRIMATI RENUKA DEVI 
BARKATAKI; Will the Minister of 
ENERGY be pleased to state:

(a) whether Government are satis­
fied with the progress made in the 
formation of a national power grid; 
and

(b) if not, the reasons for unsatis­
factory progress?

THE MINISTER OF ENERGY 
(SH!Rl P. RAMACHANDRAN): (a)
and (b). The essential pre-requisites 
for developing a national power grid 
are a strong network of transmission 
lines interconnecting the generation 
sources with the load centres backed 
by load despatching facilities not only 
at the State and regional levels but 
also ultimately at the National level 
with requisite control and communi­
cation facilities.

The establishment of such an inte­
grated power grid on an all-India 
basis can only be achieved in a 
phased manner.

The essential steps for integrating 
the regional systems by the construc­
tion of inter-State lines as well as by 
setting up State and Regional Load 
Despatching arrangements have al­
ready been undertaken.

Further strengthening of the trans­
mission network as well as setting up 
more sophisticated and systematic - 

_ communication facilities for load des­
patch has yet to be implemented in a 
phased manner.». .(V

Andaman Special Allowance

381. SHRI MANORANJAN BHAK- 
TA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of Government 
employees in Andaman and Nicobar 
Administration wbo are not getting
Anidaman Special Allowance;
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(b) under what analogy the special 
allowance is denied to them;

(c) the present ‘ expenditure per 
year on account of granting Andaman 
Special Allowance; and

(d) what will be the financial 
requirement per annum if all these 
employees are granted Andaman 
Special Allowance?

THE MINISTER OF HOME AF­
FAIRS (CHAUDHURI CHARAN 
SINGH): (a) 11,344 Government
employees are not getting Andaman 
Special Allowance.

(b) These Government servants 
are not entitled to Andaman Special 
Allowance since they are posted in 
their area of recruitment or at the 
place of their permanent residence.

(c) The present expenditure per 
year on grant of Andaman Special 
Allowance to the employees in 
Andaman and Nicobar Islands is 
Rs. 41,33,325.

(d) Financial requirement per 
annum if all employees are granted 
Andaman Special Allowance will be 
approximately Rs. 1,10,00,000 includ­
ing present expenditure of 
Rs. 41,33,325 a year.

Small Scale Industrial Units at Agra

382. SHRI SAMBHU NATH CHA- 
TURVEDI: Will the Minister of
INDUSTRY be pleased to state:

(a) the number of small scale indus­
trial units at Agra classified according 
to their products;

(b) the number of those working 
below capacity;

(c) the number that have closed 
down during the last two years;

(d) the reasons for their closure 
financial constraints, non-availability 
of material etc.; and

(e) measures taken to remedy these 
shortcomings?

THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VERMA):

(a) (a) Engineering/Agriculture/ 
Foundary

(b) Shoes .
(c) Food .
(d) Chemicals/Glass .
(e) Electrical
(f) Rubber
(g) Wooden
(h) Misc. .

(ft) . . . .

(0 •

(<f) . (i) Lack of demand,
(ii) Power she rtage. ,

(iii) Sh rtage of 
capital.
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(iv) Dispute among partners
(v) Heavy excise duty on 

certain items.
(e) . i) Diversification of Pro­

ducts.
(ii) Marketing arraugments 

are made by various 
corporations for selec­
tive products

(iii) Banks are pursuaded to 
provide working capital 
loan. .
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